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The question was put and the motion was  
adopted. 

THE DEPUTY CHAIRMAN: The House  
standi   adjourned   till   3   P.M. 

The House then adjourned for 
lunch at twenty-five minutes past 
one of the clock. 

The House reassembled after lunch at three 
of the cl ck, THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN): in the Chair. 

MOTION RE MEASURES FOR MAIN. 
TAINING PRICES OF ESSENTIAL 

COMMODITIES 

SHRI BHUPESH GUPTA (West Bengal) :  
Sir, I move: 

'That the statement on measures for 
maintaining prices of essential 
commodities at reasonable levels, laid on 
the Table of the Rajya Sabha on the 12th 
November, 1962, be taken into 
consideration." 

Mr. Vice-Chairman, it is for the first time 
that we have been provided with a statement 
by the Government, in particular by the hon. 
Minister for Planning, about the measures the 
Government proposes to take with regard to 
the problem of prices, aid I welcome the 
statement if only for the reason that it enables 
us at least to move in this matter with 
concrete steps and at the same time to discuss 
the problem completely and make our 
suggestions belore the Government 

As you know, Sir, we are in the middle of 
the Third Five Year Plan. During the two 
Plans and more especially during the Second 
Plan, the question of prices came up to the 
forefront of public discussions because 

the facts of life compelled that issue into the 
centre of things. That was perhaps not so at 
the time of the First Five Year Plan. When we 
were in the Secnd Five Year Plan we saw the 
prices rising, spiralling all the time with 
certain seasonal variations which did not mean 
much. As a matter of fact, from the second 
half of 1955, even before the Second Five 
Year Plan came into operation, the prices 
began to shoot, up, prices of all types of 
commodities, especially food articles. That 
process has continued with some variations at 
different points of time. We have before us 
now a situation in which we find that the 
prices of commodities have gone up compared 
to 1939 (pre-War period) by about 400 per 
cent, or four times, roughly speaking. In some 
commodities it may be less; in respect to other 
commodities it would be higher. At the same 
time the earnings of the people in monetary 
terms have not gone up by four to five times. 
The result is that in many sections of the 
peonle there is a depressing standard of living 
because the monetary earnings of the working 
people are not catching up with the sp'railiig 
=md runaway prices. This certainly does not 
speak well of our Plans or of our planning. 

Now, the situation as it stands today is given 
in a paper circulated by the Government, by 
the Ministry of Planning itself I would invite 
your attention to the position as it is today. I 
am taking the wholesale price index. On 
March 31, the food articles stood at 118 5. Just 
a few days ago, a month ago shall we say, on 
October 20, 1962, it had risen to 1292, that is 
to say roughly 12 per cent. rise. Prices of other 
r,0Jnm'>ditii»s have a1c;o ""ne up. Let me deal 
with food items first, "n March last, cereals 
stood at 101-6; on October '0 19fi'>, flhev 
stood a* 108-3. On March 31, 1962 the pulses 
st-i at <V?-3 ani on October 20, 1%2, they 
stood at 116.4 In March, sugar stood at 121:8 
and in the third week of October !t was 128-9. 
Tn March and stood at 120 1 and on October 
20, it stood at 171-2. If you take all the food 
art cles together, then the position 



 

M as follows. On March 81, the price index 
stood at 118-5 and on October 20, at 129;2, 
that is to say, a rise of roughly 12 per cent, in 
this period. Then if you come to 
manufactures, there also there is a slight rise. 
On March 31, it was 1263 and on October 20, 
it was 129.    This is the rise. 

Now, I have given you these figures. These 
are the trends. These are not strange or 
peculiar. They have become typical trends in. 
the price structure of our country. There has 
been a lot of talk as to how to control the 
prices. But little has been done and we have 
been left, as it were, to the mercy of 
speculation and those forces that operate to 
boost the prices to the detriment of the 
community, especially the consumer. Now, 
this problem has to be tackled on all fronts 
and for this naturally we require rigorous 
measures, fiscal, economic and administra-
tive. Indeed, what is needed is to review the 
entire fiscal and financial policy of the 
Government in the context of planning and 
formulate measures for checking prices, for 
controlling prices. But, somehow or other, the 
Indian planners have not given much attention 
to it. I do not know why. In other countries, in 
the context of planning the question of prices 
is given the utmost attention. We have plenty 
of speeches on prices but very little of 
performance in this matter by way of 
controlling them. Many times in this House 
and in the other House we have been given an 
assurance that something will be done but, 
unfortunately, things have not been done as 
they should have been done. 

You will remember that once a meeting of 
the National Development Council took up 
the question of prices and discussed it at 
length and I am sure the hon. Minister for 
Planning attended this meeting. It was decided 
that the Chief Ministers would be entrusted 
with the task of formulating what they called 
the price policy of the Government. And we 
were told through newspapers, official 
communique and other things, that the Chief 
Ministers concerned would be shortly meeting 
to formulate    the 
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price policy, the assignment that had been 
given to them by the National Development 
Council. Nothing was done. We never heard 
of the Chief Ministers' meeting at all with 
regard to the question of prices. How could 
the country take you seriously when the 
National Development Council which consists 
of eminent Ministers and Chief Ministers of 
States took a decision of this kind but it was 
not implemented? Naturally, people began to 
doubt whether you are at all serious in this 
matter. Anyhow, it came to the Minister for 
Planning. At least he has come out with some-
thing. Whether you like it or not, whatever 
criticisms you may make, he has come out 
with certain suggestions with regard to this 
question of prices. We should consider them 
in all seriousness and make our observations 
on them. But I complain that in the 
administration there is not the requisite 
awareness that the problem of price has to be 
tackled in all seriousness. 

It is a problem which has very great 
implications. In the first place, planning is 
very much dependent on the price-structure 
and the price policy. As you know, with 
variations in prices, the Plans get upset, the 
projects are disturbed, whether from the point 
of view of mobilising the financial resources 
or of preventing the costs from rising. Price is 
also important from the point of view of 
promoting the social objectives in the Plan. It 
is pointless to talk of removing income 
disparities or improving the level of living, as 
the Second Five Year Plan has put it, and yet 
not take measures to control, check and keep 
the prices under control. Then again we have 
also certain objectives about the distribution of 
national income. Unless we have a clear-cut 
and correct price policy it is not possible even 
to promote proper distribution, even just 
distribution, or equitable distribution—if you 
like that expression— of national income in 
the country. 

Then the question is of course vitally 
important from the point of view 
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[Shri Bhupesh Gupta.] of the living 
standards of the masses which the Plans 
should promote all the time. If the Plans get 
divorced from the living standards of the 
masses, then the Plans are in disrepute; people 
begin to dislike some features of the Plan, and 
it is possible for the enemies of the Plan to 
become most hostile to the Plan. The Plan 
should be not otrly the construction of fac-
tories and other things—in a physical sense—
in the country; the Plan should be such as 
would constantly improve the living standards 
of the masses, that is to say, the workers 
working in the factories, the office employees 
or the agriculturists—wherever they work. He 
understands that planned development means 
his better living, better education for his 
children, cheaper essential commodities for 
meeting his barest requirements and, in short, 
a better life. Unless we bring about a situation 
of this kind, the Plan becomes something 
which does not appeal to the people in our 
country, as indeed has been the case in many 
ways.   Therefore, it is very important. 

If the prices go on rising, as they are rising 
today, who suffers? The fixed income group 
suffers, the salaried people, the Government 
employees and others whose incomes are 
fixed; they suffer very badly. We have the 
report that has been submitted by Prof. 
Mahalanobis with regard to national income 
and its distribution, and the distribution shows 
that the greatest sufferers in the field have 
been the Government employees, and so on, 
people with fixed income, fixed salaries, and 
so on. Then the working class suffers because 
their wages, as I said, do not catch up with the 
rising prices, and there is a fall in the real 
wages, or, the real wages remain static; there 
is no material improvement in the standard of 
living. Our Planning Minister was himself 
frank enough to state it once in his speech in 
the other House. Then we have the 
agriculturists. They also suffer when they sell 
their produce, but when they buy things from 
the market,    kerosene, and other    things, 

cloth, and so on, they have to pay very high 
prices. As a seller they are left to the mercies 
of the speculator and the profiteer who do not 
give them a fair price as, for example, has 
been the case in West Bengal, where the jute-
growers did not get even Rs. 30 per maund for 
their product. But when the agriculturists go to 
buy in the market, they are faced with rising 
prices of the commodities they have to buy 
from the market. Therefore, they suffer. 
Therefore, in point of fact such is the case, and 
in economics it becomes an instrument of ex-
ploiting the poorer sections of the community 
both in the urban and in the rural areas—'the 
price policy of the Government. It suits the 
capitalist class and the richer class very well, 
because this is one of the means by which they 
exploit the poorer sections of the people, the 
toiling people. Therefore, socially it is a 
tainted thing when the prices continue to rise 
in this manner. 

Now, what are the causes that give rise to 
the growing high prices? Many people have 
spoken on the subject from time to time; 
articles have been written on the subject by 
economists and others. But to us the problem 
Is not so mysterious as it would seem to some 
people. It seems that there is a deliberate 
attempt to bypass the causes that give rise to 
these high prices in our country. Now, I shall 
ask the hon. Minister to consider these factors, 
these reasons. The first reason is to be found 
in agriculture. As you know, 33 per cent of the 
landowners, or those people who hold land 
hold between them nearly 30 per cent of the 
cultivated land in our country. The Second 
Agricultural Labour Enquiry Commission 
report has pointed out that there is 
concentration of land still in the hands of a 
very few people in the countryside despite all 
the land reforms in the land. Then connected 
with this social system or arrangement you 
forget the wholesaler and traders operating in 
our rural economy, and they are invariably 
linked up with the landlord class. The result is 
that they boost the prices,   indulge  in     
speculation,   and 
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what is most tragic in the entire situation is 
that when they buy the agricultural produce, 
they depress the prices so that the peasantry is 
denied what is due to it. This is one factor. 
Therefore, I think that unless this land 
question is tackled properly and we go to the 
roots of the problem, one of the basic causes 
for the rise in prices will not have been 
eliminated. If today, for example, the peasant 
masses were the owners of the land, they 
would have been free to «ell things as they 
liked, control things as they liked, and these 
speculative elements would not have been 
there to the extent to which they are today, and 
the price position would have certainly 
improved. Here I must point this out. It is- 
said in the Government papers that the jute 
prices fell because there was a bumper crop. 
Now, this kind of argument we do not like. 
We know the jute prices fell in West Bengal, 
or rather, were artificially brought down 
because the speculators and the jute mill-
owners conspired together to bring down the 
prices when they went to the market, and they 
took advantage of their dominant position in 
this respect and forced these low prices on the 
jujte-growers; bumper crop had nothing to do 
with it. Whatever the crop, they can always do 
so because they are monopolistic buyers and 
they are well organised and are in a position to 
do so. The co-operatives in our country have 
not succeeded very much in controlling prices; 
it is also for the reason that they are under the 
control of the wholesalers and traders and so 
on, and also the landlord element. 

Here Mr. Ajit Prasad Jain was asked to give 
his comments and they have appeared in the 
"Economic Times". He was once the Minister 
for Food and Agriculture. Asked whether, as 
suggested in some quarters, the State 
Governments should take over the wholesale 
trade, Mr. Jain replied, "Yes, it depends on the 
competence of the State Governments."    
Asked     whether the    State 

Governments were competent, Mr. Jain 
replied, "The whole world knows the truth." 
He would not like to utter a sin and, therefore, 
he would not tell what is the truth. In other 
words he conveyed to the "Economic Times" 
of September 7, 1962, that the State 
Governments are not competent Now, I join 
issue with him. It is not a question of 
competency or incompetency; the State 
Governments do not want to do so for certain 
reasons, certain affiliations, certain 
connections, and if I may say so, our present 
Food Minister, the moment he stepped into the 
Ministry, saw to it that whatever prospect was 
there for State-trading in foodgrains was 
buried, and he did it. Once he went to Bombay 
and he said that State-trading in foodgrains 
was buried. Who buried and how it was 
buried, he of course did not tell. Yet, from 
these Treasury Benches Prime Minister Nehru 
spoke very eloquently about State-trading in 
foodgrains. I think this aspect should be borne 
in mind. There is no indication here, except 
the setting up of certain shops and so on, that 
there will be any appreciable State-trading in 
foodgrains. Therefore, it is not a question of 
competency or incompetency; it is a question 
of basic policy. I think more especially in the 
present situation of emergency, it becomes all 
the-more the duty of the Government to 
embark on the scheme of State-trading and 
thereby minimise the harm which is otherwise 
caused as a result of the control of our agri-
culture remaining in the hands of a small 
number of land-owners, speculators,  traders 
and so on. 

Then, again, we have got deficit financing. 
In the first two Five Year Plans deficit 
financing amounted to Rs. 480 crores. If you 
take the first two years of the Third Plan, the 
amount comes to Rs. 1,781 crores. Thus, 
deficit financing has an inflationary effect on 
the prices. I am not opposed to deficit 
financing provided it is kept within limit and 
is matched by countervailing measures. But 
what has happened today? The Government 
budgetary calculations     having 



 

[Shri Bhupesh Gupta.] gone wrong, they 
indulge in deficit financing as they like, 
forgetting even the targets that had been set 
up. The result was that there were inflationary 
pressures which helped the prices to rise. Let 
us not make the theory as if deficit financing 
must necessarily give rise to this kind of 
spiral in prices and so on. It would not have 
happened provided it was properly 
administered and controlled. 

Here, again, you have the monetary supply with 
the people.   This is also an important factor.   
Under the First Five Year Plan,  the  money     
supply with the public went up by Rs.  204 
crores or 10-4 per cent.    Under    the Second 
Plan, it went up by    Rs. 718 crores or by 33 
per cent.   That is to ay,  compared to the First 
Plan the money supply went up by three times. 
This is the position.    Now, in 1961-62 the 
money supply comes    to    about Rs. 3,049 
crores, that is, it has gone up by another Rs.  
147 crores.    We    can understand  expansion 
of money supply in a developing economy.   
But we do not take other measures, mopping up 
of extra profits, controls and so on in    order to 
prevent    the deleterious and harmful effects 
and we do not get any indication as to how 
things will be handled. 

Again, we have got a bad credit expansion.   
There is a notion as if deficit financing is only 
confined to    the Reserve Bank or to the 
Government. Sir, a kind of deficit financing 
goes on in the banking industry    and    bank 
credit expansion goes on.    And much of this 
credit is utilised for speculation and other 
profiteering trade. This has been pointed out 
even    by    the memoranda prepared by the 
Ministry of Finance.    I may    give    you    
one example.    Between October, 1960 and 
March next year, there was an expansion of 
bank credit to the    order of Rs. 200 crores, 
and the Finance Ministry pointed out later that 
quite a good part of this money    had    gone    
for financing,  hoarding and  other speculative 
business.    Now, it may not do well just to 
point out    the    various 

regulatory powers of the Reserve Bank if the 
banks remain in the hands of a few big business 
house* which mix with all kinds of speculative 
and profiteering elements and which are 
interested in backing up their people in these 
lines of trade. Therefore, you cannot possibly 
check effectively this bank credit expansion. 
That should also be included. 

Then there is the question of taxation.    Indirect 
taxes boost up prices, as we know, and it has 
been pointed out by many authoritative writers 
on the subject how they do so.   We have 
reached a stage when indirect taxes come to 
nearly Rs. 500 crores at the Central  level.    
The  tendency  of   indirect taxes also is to boost 
up prices. The Ministers always try to make out, 
when they impose excise duty,    that prices do 
not rise by such things. You heard the theory of 
match box at the time of the last Budget    when    
the Finance Minister made the wonderful 
discovery or made  the statement in the other 
House.   He said that he had sent somebody to 
buy a match box and he bought it, even after 
paying the excise duty on the match box,    at 
the same price as if people would write excise, 
price and so on on the cash memo. This is 
kidding with Parliament. That is all I can say.    
The moment there are excise duties, prices 
begin to rise. 

THE VICE-CHAIRMAN (SHRI AKBAR ALI 
KHAN) : Five minutes more. 

SHRI BHUPESH GUPTA: I will take a 
few minutes more. 

Then, profiteering and speculation are not 
-checked. Check is not applied properly on 
essential commodities. I need not dilate on 
these things since time is short. The point is 
how to face the situation. The suggestions we 
have made earlier I will just make again here 
for the Government to consider and that will 
be the last part of my submission to the 
House. 

First of all, as I said, agriculture has to be 
controlled. Production should certainly go 
up.   Land reforms 
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are essential. But there we want State-trading 
by the Government especially in foodgrain3 
and other essential agricultural commodities. 
That way the Government, I think, will be 
earning revenues and also keeping the prices 
down. Merely starting fair price shops will not 
do. This is good as they are, but they will not 
do by themselves. Something more hag to be 
done. 

Then, again, indirect taxes hould be reduced as 
far as possible.    Certainly, foodgrains and    
other    things hould not be taxed because they 
have always a regressive    effect      There 
hould be cost accountancy.   Now, the 
commodities that are produced by our 
industries, the prices of these are fixed by the 
owners of the industry, the capitalist class.   We 
do not have any •ay in the matter.    And the 
Minister will have the advice of some industrial 
bosses from the textile industry. What we need 
today is that we must have a system of Cost    
Accountants, Government     servants.       The     
Cost Accountant shall go    into   the    cost 
structure of every single industry and fix the 
price, keeping in    view    the needs of the 
country, the problems of the consumer and 
other aspects of the matter.   We cannot simply 
allow this matter to be left In the hands of the 
capitalist class to fix whatever prices they like 
to fix. 

Here I may point out that at the time of the 
last war there was stamping of price on cloth.   
That was done by the British.   The prices 
were settled by the same owners of the textile 
mills.    They advised.      The    Textile 
Commissioner went there and put the seal of 
the Government on it.      We do not like such 
a* farcical thing at all.    Whether it is textile, 
cement or any other commodity, we want    
the Cost Accountants of the Government to 
go there, study the problem    and formulate 
the price-Structure for every single industry, 
for every single commodity, more especially 
essential commodities.    That is very, very, 
important.   I lay very great importance on it 
because you can never bring down 

prices unless you go to the roots oJ the 
problem and strike at the very base where 
the price manipulations go on. 

Profiteering and speculation should be 
stopped. Forward trading in gold and other 
things hag been stopped. Badla transactions 
should be completely scrapped and declared 
illegal. And I do not see how you control the 
prices if you allow the stock exchanges of 
India, seven or nine—all of them. This kind 
of speculation and profiteering is another 
question that I place before the hon. Minister 
to consider. 

Then, again, the Essential Commodities 
Act should be administered properly. As you 
know, this Act in the beginning was passed 
with a view to empowering the State 
Governments to control and check prices. 
But what the State Governments did in 
Punjab and West Bengal was to give exemp-
tion and find out the ways and means of 
circumventing this law in order that the 
speculators could make hay when the sun 
was shining. This was the position and the 
prices went up. That, of course> is another 
aspect of the matter which the Government 
should bear in mind. 

The Government    should    start    a large 
number of fair price shops and so on and they 
should encourage cooperatives on a much    
larger    scale. They should see as to who    
controls these co-operatives and so on.   At 
the same time why can  we not have a large  
number  of  Government  stores in the various 
towns and other places also?    Some have 
been, started    but they are not adequate.      
Once    you develop a    system    of    
Government stores  and Government shops,     
that will have a tremendous, positive impact 
on the price-structure    of    the country and 
will be a great obstacle in the way of those 
who want to take advantage of the various 
situations in order to boost up the prices.    
Therefore, Government stores   etc.   are   of 
great importance in this    connection. 
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Naturally, this cannot be done unless we go 

in for State-trading. State-trading should be 
developed not only in the domestic or internal 
market but also in the external market so that 
the millions of rupees that are earned unduly 
by the importers and exporters of this country 
because of their position are not going to them 
and part of it should come in for controlling 
the prices. At the same time, internally, it is 
essential to formulate a scheme of domestic 
State-trading especially in essential goods and 
commodities. 

During the Second Five Year PJan the 
wholesale prices rose by 30 per cent, and this 
was the greatest condemnation of the 
economic policy of the Government because 
this 30 per cent, gives you a picture of the tre-
mendous suffering to which the vast masses 
of our people had been put. We do not know 
what is going to happen when we are through 
this Third Five Year Plan but indications, as I 
have given, show that the spiralling prices 
will continue and there will be very little thing 
to arrest the rising prices. Therefore, from that 
angle also this should be studied. 

I submit, therefore, that though it is good 
that the hon. Minister has come out with 
certain proposals, I hope a comprehensive 
integrated price policy will be formulated 
which will have different features which must 
reach the people of all sectors of our economy 
and take in hand every conceivable situation 
which gives rise to the phenomenon 6f rising 
prices. It will require a courageous break from 
the old discredited policy of the Government 
in so far as the prices are concerned and a re-
orientation in the matter of price policy and 
formulation of new policy, new measures, 
new step, new administration so that the 
prices are brought down and kept under 
control, so that the social objective which the 
Plans have declared are not negated in point 
of fact by the rise in the prices. Unless we 
control the prices and bring them down. 

it is pointless to talk about social justice or 
removal of disparities in income and so on. 
The price is the crux of the matter, it is 
admitted by th« Government and stated by the 
Prime Minister but what we regret in this 
connection is that this is not matched, this 
kind of understanding is not matched, by 
concrete formulation of policies and practical 
measures on the part of the Government 
Thank you. 

The question was proposed. 

SHRIMATI TARA RAMACHANDRA 
SATHE (Maharashtra): Mr. Vice-Chairman, I 
rise to congratulate the hon. Minister for the 
measures he is going to take in order to check 
a further rise in the prices. There is no doubt 
that the- prices are rising very high. 
According to the Indian Chamber of 
Commerce, Calcutta, the general rise in the 
price index since 1952-53 has gone up to 
128:1, in    August 
1961 and to 133-8 in August 1962. The price 
index for food articles has risen in August 
1961 to 1241 and in August 
1962 to 132-9. It is very discouraging that the 
prices have gone up very high even in peace 
time and these figures warn us to be alert and 
to check a further rise in the prices. We should 
sincerely study the conditions which have 
taken place in the last days of the world war. 
In Calcutta, it is reported, that lakhs of people 
died for want of food, not that there was no 
food in the market or there were no articles in 
the market, but the prices had gone up very 
high. They were not sold in the open market 
and some few people made lakhs of rupees. 
They sold those articles in the black market. 
This term 'black market" is a war product. It is 
a product of the last war and this time we must 
be very careful and we must nip this demon in 
the bud I hope that in our independent country 
this black market will not come up again be-
cause all of us are aware of the situation and 
everybody amongst us is eager to do our duty 
and to give whatever the country needs. So we 
are all prepared to undergo any ordeal 
whatsoever that we will have to, 
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but only this pious wish will not be helpful. 
So the Government must be ready to check 
such things and punish the people who are 
trying to buy or sell in the black market. 
There is a seller if there is a buyer and there 
will be a buyer if there is a seller. So, both of 
them should be punished and should be 
imprisoned. 

At the outset, let me say that I neither 
propose to have full-fledged rigid control nor 
I am for laissez-faire and I support the policy 
which the hon. Minister is going to follow. 
There should not be a rigid control for rea-
sons such as the Government will have to 
invest crores of rupees to bring the foodstuffs 
together and for distribution and for all that 
they would require administration and so they 
will have to invest some crores of rupees. 
Secondly, the Government can only deal with 
the towns and big cities but it will be difficult 
to have the control in the small villages and if 
we have a rigid control, then we know that 
the farm population will have to undergo 
inconvenience. Another thing that we should 
avoid is ghost cards and we should avoid 
black market and avoid smuggling. For these 
reasons, I am not for rigid controls. We 
should also not have a laissez-faire policy, 
that is a free market. We should not leave 
everything to the sweet will of the traders or 
shop-keepers and we should not allow them 
to hoard and thereby dictate the prices in the 
free market. In laissez-faire there is every 
possibility to have considerable rise in the 
prices. In these days of war, when 
expenditure will be counted by thousands of 
crores, •when there will be lot of 
employment, then the purchasing power of 
the people will rise, and then there will be 
more and more rise in the prices. After the 
last World War, in independent and 
intellectually alive countries, the purchasing 
power of the people was frozen and I can say 
that our Government also should take this 
point into consideration    and    should 

try to freeze the purchasing power of the 
people but this will require us t» educate the 
people. We must create the public opinion and 
then alone the public will know why they 
should pay the taxes, etc. Also the Govern-
ment should pay some part of the salaries and 
allowances in terms of short-term bonds in 
order to freeze the puprchasing power of the 
public to some extent. Thereby they can 
minimise the prices of the essential goods to 
some extent. 

In the United Kingdom, after the last world 
war, the rise in prices was only 10 per cent. 
Here I remember one thing that I was told by a 
friend. He had been to the U.K. in those days 
and there was rationing. But the foreigners 
were used to get more quota than the people 
who lived there. So this friend when he was to 
come back, he had some sugar with him and 
so he thought that this sugar he would give to 
the maid who was serving them. But this maid 
told him, "No, we will consume only whatever 
our nation gives us) and we are not entitled to 
have this much sugar. You are a foreigner and 
so they have allowed you to have this sugar. 
You can return this sugar to the rationing 
office." This is what she said and she refused 
to have the sugar. This is what is called 
national character. We know that everybody 
among our people is ready to display such a 
character. We must create public opinion for 
this and we must educate the public for that. 

In order to achieve some regulation in 
consumption, we must open consumer shops 
as has already been mentioned in the Note of 
the hon. Minister. We must encourage the 
public in this matter and we must encourage 
voluntary organisations to open such shops. 
There should be some co-operative stores also 
and Government departments also should 
open stores. But as far as possible, we should 
encourage voluntary organisations to open 
such consumer shops.   It 
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[Shrimati Tara Ramchandra Sathe] is true 
that if there is an adequate supply ordinarily 
there will be no rise in price. But if we are 
short of grains, we must appeal to the good 
sense of the public also and we should request 
them to adjust their needs accordingly. We 
should emphasise that in these hard days what 
is needed is not rationing of commodities but 
it is the rationing of sacrifices, that is needed 
more. Again and again, I would like to say 
that if we create this sort of public opinion, 
the public will very gladly suffer any ordeal 
and be able to manage with whatever the 
Government is able to give them. 

Sir, it will not be out of place here if I take 
this opportunity to place a few suggestions 
before the hon. Minister which need constant 
and vigilant attention. For instance, 
adulteration should be dealt with. Also, there 
is still a lot of confusion going on between the 
old and new measures, between kilos, 
grammes, pounds and co on. This should be 
cleared. Thirdly, one should be very careful in 
issuing licenses only to the party who is 
directly concerned with the trade. They should 
not be given to the so-called middlemen who 
make a lot of money by getting these licences 
and giving them to other people. We should 
also publish the rates and prices in the press 
and on the radio. Fifthly, it should be made 
compulsory for every shopkeeper to write on a 
board the prices of his goods and to put that 
board at the entrance of the shop. Nobody 
should be allowed to hoard. The zonal barriers 
should be removed and transport facilities 
must be readily given for the movement of 
foodstuffs. 

Sir, there should also be regulation of 
consumption. Let us try to introduce some 
preparations as substitutes for the dishes 
prepared from grains that are in short supply. 
In those days of rationing, we women had in-
troduced such dishes for the public and we 
also know that they had become very popular. 
I may give one Instance of it, if it will not be 
out of 

place. Idli is prepared from rice and nowadays 
it has become a national dish. But we can 
prepare it from other pulses also which are 
more readily available in the market, instead 
of using rice in which I think, we are in short 
supply. Another example I can give at this 
stage. We can introduce choothas in which 
saw-dust can be used, instead of kerosene. In 
such a choolha saw-dust which is other wise 
wasted can be used and thereby we will not 
feel any deficit in kerosene. 

Lastly, Sir, I would humbly say that we 
women will be able to do these things better. 
We know how to run our homes with 
whatever w« get and so I say, leave this 
responsibility to us, this work of distrbution 
and of inspection. I would suggest to the hon. 
Minister to appoint women in large numbers 
On the advisory and other committees in 
every district, taluka and village. Women will 
work, I can assure the House, more efficient-
ly, selflessly and honestly. Thank you. 

SHRI A. D. MANI (Madhya Pradesh): Mr. 
Vice-Chairman, I am glad the House is having 
an opportunity oJ discussing the Statement 
made by the hon. Minister of Planning on the 
subject of the control of prices. Before I come 
to offer my remarks on his scheme, I would 
like to ask him to clarify in his reply certain 
points which I want to raise in the debate. 

It is known that the index of wholesale 
prices rose from 124.1 in August 1961 to 
132.9 in August, 1962. The rise was 
substantial and an analysis has been made to 
findiout the reasons which led to this increase 
in the prices. It has been found that the 
increase was not due to any rise in the price of 
foodgrains, because Mr. Patil has been going 
up and down the country assuring the people 
that there is enough food in the country to 
feed the population and that there need be no 
apprehension of any shortage of food in our 
conutry.    I am told—and 
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I would like the Minister of Planning to 
confirm this—that the rise has been due to a 
rise in the price of Ash, matches, ghee and 
sugar. It is essential that we have a clear idea 
about the factors which have led to the price 
increase, because without any such idea in 
our mind, it will not be possible for us to 
enforce any scheme of rigorous price 
regulation. 

[THE DEPUTY CHAIRMAN in the Chair.] 

Madam, I know that a large number of 
Members in this House, including my hon. 
friend Shri Bhupesh Gupta, believe in    co-
operative    stores   and State-trading. 
Somehow, State-trading has   not   had   a   
very   happy   past. During   the years    1944 
to 1952    we had State-trading in foodgrains    
and the total loss sustained by the Govern-
ment was of the   order    of   Rs. 230 crores.   
Further, there was also State-trading in    
chemicals   like   mercury, acetic acid, caustic 
soda   and   so on. Before State-trading was 
resorted to, the prices of   these   materials   
were lower than the prices at which they were 
sold by the State Trading Corporation.    
Consumer   co-operatives    are necessary in a 
country like ours.   But let us not run away 
with the idea that consumer co-operatives    
are the  last word on the question of price 
regulation.    It has been found in our country 
that wherever we had co-operative stores and 
co-operative    agencies    at work,    the   
prices   have   risen.    For example, we had 
the sale of   sugarcane through consumer   co-
operatives to the factories and the    result   
has been that the price of sugar has gone up.    
Therefore, before    the    Government 
finalises  this  scheme,  I    would like     the     
Planning     Minister     to find out whether as 
a result   of   cooperative stroes there is going 
to be a reduction in the price or a rise in the 
price, and if it is found that on   account of the 
heavy overhead cost, on account  of the 
interest charges    and other charges, the 
prices are going to rise, then it would be 
better not    to interfere with the present 
distributive 

system, but to exercise very rigorous control on 
the distributive system. 

I should like to ask   the   Planning Minister 
further whether he has taken into account the 
small towns and villages.   We are   going   to   
have   200 wholesale co-operative stores and 
4,000 primary stores.   The number of towns 
with a population   of over a lakh is 107 in India 
and the total population is estimated at about 3J 
crores.    The villages are not going   to   be   
fully covered by these co-operative societies and 
it is known that it is at the village level that the 
retail prices go up.   In what way are we going to 
give relief to the people living in the villages by 
controlling prices?    I am glad to see that the 
very vocal city of Delhi where Members   of   
Parliament   meet   and where a good deal of 
publicity given to what is going to be done, is 
going to have 15 co-operative stores and they 
are going to start   this    network   in Delhi.    
May I suggest    to    the    hon. Minister of 
Planning that these stores may be opened in   
those   vulnerable areas in India, areas which are 
exposed to this rise, because it is there that the 
prices are going to shoot up. 

Madam, I would like to raise one other point 
in regard to State-trading in foodgrains.    If it 
is found that the prices are going to rise   
through   the sales of these co-operative stores, 
it ia better to organise a system of effective 
control over prices    through    normal 
distributive channels.    Now    on    the 
question of    hoarding    of    foodgrains which 
has been often    mentioned as one of the 
factors leading   to rise   in prices, it is possible 
for    Government to take powers under the 
Defence of India Rules to examine the bank 
accounts of wholesalers.    Most of these stocks 
are held against advances given by banks.    If 
the    Government    find that a person is 
hoarding stocks, they can easily verify by 
reference to   his bank accounts.   Bank 
account will disclose whether    there    is    
intentional hoarding in order to give advantage 
to the wholesalers to sell at rising prices. 
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[Shri A. D. Mani.] 
I would also like Government to consider 

another point The articles which are going to 
be sold in these 'two hundred wholesale 
central stores and 4,000 branch and primary 
stores are confined to four articles. These 
articles constitute only one-fourth of the cost 
of living of the individual. Vanaspati, milk, 
sugar, all these must come within the price 
control formula which Government may 
evolve as a result of their experience through 
these co-operative stores.  

Madam, I might mention here that there is a 
good deal of anxiety in spite of all that the 
Food Minister has been saying about food 
production, about the future trend of rise in 
prices. The other day I found in the press of 
Madhya Pradesh that the Madhya Pradesh 
Government wants to declare the whole area 
as a famine area because monsoon has failed 
and statements have been made by Ministers 
in Madhya Pradesh that there should be no 
export of rice to other areas in view of the 
conditions of scarcity. If we are going to 
control prices, the first thing that the 
Government ought to do is to have in every 
State an official of the Planning Commission 
associated with the Department of Agriculture. 
We do not want to leave food production in 
this emergency in the hands of State 
Ministries and when there are tendencies on 
the part of State Governments to regard their 
own food production as production belonging 
to that State only and not to India, that official 
should apply the necessary corrective steps. 
And I do hope that the Planning Minister 
would throw some light on the measures that 
Government have under contemplation for 
controlling and increasing production in the 
various States. 

Madam, I believe that Government want to 
set up at some stage a Price Stabilisation 
Committee. That has not been announced in 
this scheme which has been put forward 
before Parliament but I believe that talks are 
going on that there should be a Price 
Stabilisation Committee. 

THE MINISTER OF PLANNING AND 
LABOUR AND EMPLOYMENT (SHRI 
GULZARILAL NANDA) ; That is part of this 
scheme. 

SHRI A. D. MANI: If it is part of the 
scheme, Madam, I would like to mention that 
that should not be regarded as a place for 
placating men, somebody who is very useful 
in the Rajya Sabha or the Lok Sabha should be 
put on the Price Stabilisation Committee. We 
would like Members of the Opposition to be 
very effectively represented on the Price 
Stabilisation Committee That is the point. 
(Interruption.) This is our country; this is not 
your country alone. It is our country and we 
are all  .  .   . 

SHRI M. H. SAMUEL (Andhra Pradesh) : I 
was merely emphasising the point for you. 

SHRI A. D. MANI: On the Price 
Stabilisation Committee where I would like 
effective representation for the Opposition as 
well as for the wholesale and retail trade, we 
would also like some consumers to be on it. 
Here the suggestion made by the hon. lady 
Member from Poona should be accepted, that 
there should be women on the Price 
Stabilisation Committee because they deal far 
more, in a more acute way and they are far 
more sensitive to prices than any one of us in 
this House because they have got to find the 
money to buy the necessary articles. It will not 
be sufficient for our purpose if a Price 
Stabilisation Committee   .    .   .   
(Interruption.) 

Madam, I would like to have some order on 
this side of the House when I am speaking. 
They may disagree. They May send their 
names but they should allow me an 
opportunity to speak.   They should not go on  
.   .   . 

THE DEPUTY CHAIRMAN: Why do you 
look at Mr. Samuel? Look at the Chair. 

SHRI A. D. MANI: Mr. Samuel is always 
looking at me. What am I to '?o? Both of 
them have been all the time talking. 
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The Price Stabilisation Committee should 
be followed by some organisations at State, 
district and village levels because, if we are 
going to control prices, there is no point in 
controlling it only at the Central level. If one 
goes through the memoranda and evidence led 
before the Joint Committee on the Customs 
Bill, One will find that prices vary from centre 
to centre. The bottle-neck in transport sends 
up the charge. It is better, therefore, that we 
have Price Stabilisation Committees at all 
levels including State level and the village 
level. People have to be put who have an idea 
of the factors that lead to a rise in prices. 

Madam, this makes me go on to the 
question of hoarding and- profiteering and 
blackmarketing. Whatever the Soviet Union 
might have done including their failure to 
restrain China in the present emergency, I may 
say that they have got salutory ways of 
dealing with blackmarketing. Death penalty is 
being inflicted on blackmarketeers. We are 
told by some national leaders that 
blackmarketeers will be hanged but these 
blackmarketeers were contributing very 
handsomely to party funds  to  fight elections. 

SHRI LALJI PENDSE (Maharashtra): That 
was in 1947, not now. 

SHRI A. D. MANI: If we are going to put an 
end to blackmarketing, we should try to gee 
that the provisions of the Defence of India 
Rules relating to enhancement of penalties are 
applied to blackmarketeers, that we give ten 
years R.I. to a man who indulges in 
blackmarketing. 

SHRI ARJUN ARORA (Uttar Pradesh): 
Why not .  . . 

SHRI A. D. MANI: Because we are wedded 
to the doctrine of Mahatma Gandhi and 
because we do not want to take life easily, I 
am not able to recommend .   .   . 

PROF. M. B. LAL (Uttar Pradesh): Are you 
sure Gandhi preached a ten-year punishment? 

SHRI A. D. MANI: Unless we have some 
scheme for dealing with black-marketing we 
would not be able to control blackmarketing 
and hoarding. 

There is one other point that I want to 
mention. We are now in a very grave 
emergency. As the situation develops more 
problems have got to be faced not only in 
respect of defence but in respect of civil 
defence, in respect of maintaining the morale 
of the population, etc. I was happy that Rajaji 
said the other day in Madras at a public 
meeting that in view of the comprehensive 
character of the Defence of India Rules, there 
should be an all-party Government  .   .   . 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh): He was of the other view. 

SHRI A. D. MANI: He made this statement 
in Madras and if we are going to tackle this 
emergency and the price rise . . . 
(Interruption.) He was of that view but he 
changed it three days ago, I can give the 
extract to the hon. Minister and the hon. Prime 
Minister. I do hope that if the emergency 
worsens and the situation calls for drastic 
measures, Government will set aside party 
considerations and try to constitute an all-
party Government which is necessary for 
boosting the morale and for controlling prices 
and for keeping the economy Bound in the 
present crisis. 

Thank yon. 

4 P.M. 

THE DEPUTY CHAIRMAN: There are six 
speakers; ten minutes each. Shri Deokinandan 
Narayan. 
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"The cultivator should have the 
necessary incentive to invest in improved 
agricultural practices and, whatever the 
level of production, should be in a position 
to reckon on an assured reasonable return 
for hia produce." 

Now, they speak of reasonable return. What is 
this "reasonable return"? 
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THE DEPUTY    CHAIRMAN:    Your ten 
minutes are over. 

SHRI       DEOKINANDAN       NARAYAN: I 
shall just finish. 

SHRI AKBAR ALI KHAN: But they are very 
cheap. 

SHRI DEOKINANDAN NARAYAN: But 
still they can be made cheaper.   They are all 
adulterated. 
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SHRI K. V. RAGHUNATHA REDDY 
(Andhra Pradesh): Madam Depiity Chairman, 
a very impressive analysis of the position has 
been placed before us both by the Government 
and by some of the speakers who spoke about 
the price level. It may, perhaps, be not yet 
time when we will be in a position to discuss 
elaborately the various schemes of price-
control in relation to planning. The entire 
price system and its impact will have to be 
understood in relation to the war economy and 
the prices that would iise in relation to the war 
economy. Once the nation is placed entirely 
on a war footing, the doctrines that would 
govern in relation to economic planning and 
prices would be altogether different from what 
would obtain in times of peace and actual 
planning in peace. This kind of phenomenon 
had been observed during the Second World 
War itself. In spite of the high patriotism of 
the English people who had endured all 
difficulties, the prices could not be controlled 
even in England. The story of prices during 
the Second World War in India is one of a 
damaging picture. 

In the present context of Indian conditions 
one thing has to be understood very clearly 
and it need not be over-emphasised. Fighting 
a war means not only fighting on the battle 
front. It has to be fought by the Army all 
right. But the battle has to be fought in the 
rear also. As Mr. Mani has pointed out, the 
morale of the people is as important as equip-
ment and the morale of the people is 
important for the army on the battle front. If 
we had seen how England stood the test 
during war time, we would find that by the 
will of the people they stood the test, and they 
could endure all difficulties. In the same 
manner, whatever might be the best effort put 
forward by the members of the Government, 
unless there is whole-hearted co-operation 
from all the members of the public to keep the 
rear undemoralised and absolutely ready for 
any emergency, I am afraid even the 
Government will not be able to do much. 

For this purpose it is necessary that there 
must be a Price Stabilisation Committee, 
which will deal with prices and fix prices 
from time to time. Any student of economics 
will know that the prices do sot merely 
depend on producers or on the manufacturers 
alone. There is what is called the distribution 
system which would affect the prices one way 
or the other. Taking all the representatives of 
the various concerns or various economic 
institutions and also members of the public 
and the Government—and . I do not grudge 
the Members of the Opposition being taken as 
Mr. Mani has suggested—on it, the Price 
Stabilisation Committee should review from 
time to time the various measures, see whether 
the prices have risen and what prices should 
be fixed for various articles, etc. 

In this context, I may also suggest that the 
National Defence Committees, which are 
formed at all levels, including the village 
level, must be entrusted with the duty of 
inspecting and supervising the price    level 
and 



 

[Shri K. V. Raghunatha Reddy.] bring it to 
the notice of the Government whether the 
price of a particular commodity has been 
arising abnormally. At the same time, they 
must also try to see that the people are 
properly advised and asked to cooperate with 
the Government for the purpose of keeping the 
prices at a low level. Otherwise, at this 
juncture if some persons think that this is a 
God-sent opportunity to raise the prices, I am 
afraid, they would be doing as much harm to 
the country as those who would otherwise be 
violating the provisions of the Defence of 
India Rules by assisting the enemy. Unless 
this responsibility is realised from the village 
level, by each person, any amount of effort by 
the Government—however willing, however 
co-operative and however interested they may 
be, I am afraid,— will not be able to control 
the prices. Hence the Government must take 
immediate measures for the purpose of 
starting a Price Stabilisation Committee for 
fixing the prices and also the National 
Defence Committees should be asked to 
supervise the prices. Maybe co-operative 
societies, maybe Government stores, whatever 
method might be suitable, they must work for 
the purpose of stabilising the prices on a war 
footing in relation to the war economy. Thank 
you. 

SHRI M. S. GURUPADA SWAMY 
(Mysore): Madam Deputy Chairman, I am 
glad that steps are being taken to bring about 
stabilisation of prices in this emergency. On 
previous occasions, as the House is aware, 
many discussions have taken place in regard 
to price stabilisation. I listened with interest to 
the speech made by the sponsor of this 
motion, but I am sorry to say that his 
performance was very disappointing. He was 
speaking as though he was speaking in normal 
times, in peace time. He forgot the situation 
that obtains today and he was making 
elaborate suggestions which could have been 
followed only tn peace time. I am a bit 
surprised indeed how in such a    situation like 

this he was pointing out various steps 
reasonably implemented. For instance, he 
talked about the removal of inequalities, State-
trading on a very large scale, land reforms and 
the rest. All these things are necessary no 
doubt and we stand by these progressive 
measures; but today we are confronted with a 
desperate situation which requires very drastic 
measures, very drastic steps. The problem of 
holding the price line has to be related to the 
question of total mobilisation which is so 
necessary to meet the war emergency. 

Madam, war-time economy is not like 
peace-time economy, and we cannot afford to 
make suggestions which involve an elaborate 
machinery, very careful and elaborate 
discussion, and so on, but we only have to 
concentrate on steps which are urgently 
required by which we can meet the developing 
situation. In this background I would suggest 
that we should not lose our way and lose 
contact with some of the things which we 
have already accepted. All along we have 
pointed out, and I think the hon. Minister is 
very well aware of it, that the price line cannot 
be kept, cannot be maintained at a certain 
level and that the prices cannot be stabilised 
unless the prices are related to various other 
factors. To me it seems more than ever before 
that the most important element in the price 
structure of a war-time economy is to maintain 
supplies, adequate supplies, not abundant 
supplies but minimum supplies which are 
required for the various sectors, and that 
aspect has to be seriously, properly and 
effectively considered. 

As the House is also aware, the present 
economic growth^ the rate of economic 
advance is rather slow and limited, and I am 
afraid that even after the emergency is 
declared the impact of the steps that are taken 
is not being felt adequately and properly by 
the various governmental agencies at the 
Central and the State 
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level. All are concerned that the measures that 
have already been taken are effectively 
implemented. The Minister in his statement as 
a part of the first phase of his programme has 
suggested some measures which I commend; 
they are very good indeed. He has suggested 
the setting up of a Committee of Price 
Stabilisation which is very necessary and 
which can do considerable work. Then again 
he has pointed out the importance of 
collection of information and correlation of 
information in rsgard to various factors 
involved in this particular matter. He has a^so 
pointed out the necessity of setting up 200 
wholesale and 4000 primary stores. All these 
things are indeed commendable. But the one 
lacuna even in the measures suggested by him, 
I am afraid, is that the Minister is 
underestimating the requirements, is 
underestimating the demand of the country. 
For instance, he is contemplating to set up 
only 200 wholesale and 4000 branch or 
primary stores all over the country, and 
thereby he proposes to exclude the very vast 
area, that is, areas which have a population 
below one lakh. His suggestions, his 
measures, his steps do not r^ach the large 
number of towns and vHages I think the 
network of stores which he proposes to set up 
will be able to cover about 30 per cent, of the 
population or 35 per cent. What about the 
rest? I do not know. Perhaps, the Minister is 
still evolving the programme, but I only wish 
that this programme should be immediately 
put into effect. The entire country should be 
covered bv his programme. 

Madam, I said that one of the greatest 
factors to keep the price line is production. I 
have pointed out in our last debate on the Plan 
that it would be difficult to keep the price line 
unless and until thp shortfalls in production 
are immediately removed. Now. in the 
governmental sector alone, in the various 
public sector undertakings the shortfall was 
considerably great.    Only now I hear that in 
895 RSD—5. 

certain governmental undertakings, for 
instance, in regard to steel, they have done 
well. They have been doing very well indeed. 
Even in Rourkela I hear that they have been 
able to reach the target of 80 per cent, in the 
working. It is really good. But what about the 
other sectors? I want the Minister to 
appreciate the grave emergency, I hope that 
he is aware of it. But steps have to be taken so 
that in these various governmental 
undertakings full production is reached, and 
all the requirements of raw material, trans-
port, power, etc., should be made available. 

Then again, the same thing must be said in 
regard to other productive Madam, in this 
grave emergency when we are fighting the 
biggest enemy in Asia, it is very very 
necessary that the entire country should be 
mobilised quickly. There is much talk of 
mobilisation, there is awareness of it I know, 
but unfortunately the State Governments, the 
district units, the taluka units, all of them do 
not seem to respond properly to this call of 
general mobilisation. I want that every single 
unit in this country, every productive unit, 
every farm, every factory, every home should 
respond to this call of general mobilisation, 
and we should become productive in every 
manner. Every practicable step should be 
taken to step up production. The only answer 
to meet the present emergency is greater 
production. Without greater production war 
cannot be fought. It is said that war is fought 
not only on the battle front but also on the 
psychological front and on the economic 
front. So. if you lose the battle on the 
economic front, perhaps, you ultimately lose 
the battle on the battle front. Therefore, it is 
necessary to produce more, and unless we 
produce more, it would be impossible to knen 
the price line. What happened in the last 
World War? What happened in the first Great 
War? It was rendered difficult to keep the 
price line  because   the   Governments  were 
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[Shri M. S. Gurupada Swamy.] forced to 
take certain steps like huge deficit financing, 
and there were also breakdown of supplies 
and shortfalls. All these things contributed to 
the rise of prices, and this price rise created 
havoc in the economy, created havoc in the 
living of the people and brought about 
demoralisation especially in Germany in the 
first World War. 

And now, we have not been in the dark  in   
regard  to     these     dangers. During the last 
war, India was subjected to stresses and stains. 
A lot   of measures were taken and    we    have 
learnt bitter lessons. During that war, India was 
subjected to acute     crisis. There was a 
terrible     dislocation  of life,  economy  and  
of every     service because production was not 
organised, there was rampant    corruption    
and there  was  gross inefficiency.    Today, 
fortunately, some  of the     conditions that  
obtained     during     the     Second World War 
in our country    are not there.    Then  there  
was     a     feeling among the people,  in the    
minds of the  merchants,  in  the  minds  of  the 
professional classes and in the minds of the 
industrialists, that the country was not fighting  
an Indian  war but was fighting somebody 
else's war, and therefore they should exploit it. 
They cynically  exploited     it     and     made 
money.    There were     more     black-
marketeers and profiteers than honest traders at 
that time.    Today    things have changed,     
the     situation     has changed.    The  people  
are     prepared for sacrifices as never before. 
Everybody,   every  productive  unit,     every 
industrialist, every trader, has a new 
psychology, a psychology of sacrifice. In this 
context I would beg of    the Minister to take 
effective, radical steps to mobilise every sector 
in our country,  transport,  industry,  power      
and other  possible     services  which     are 
available to meet the rising demands of war. 

I take this opportunity to state this point 
because the problem of price has no relevance 
if it is discussed in isolation; it has to be relat-
ed to various factors, the factor    of 

transport, the factor of production, the factor 
of distribution and the factor of control. And 
if need be, if things become bad, I would even 
suggest that certain rigorous measures may be 
adopted. For instance, if there are speculators, 
if there are anti-social elements who indulge 
in cynically exploiting the emergency that has 
arisen, I would wish that'very rigorous steps 
should be taken to deal with such people. May 
I point out that if there are profiteers, if there 
is excess profit, an excess profit tax may be 
imposed? It would be necessary to mop up the 
extra profits. Then again, all the legislations 
that we have passed in regard to the regulation 
and control of economy should be properly 
implemented, should be properly applied, 
should be properly executed. Otherwise, they 
have no meaning. 

Then, I would suggest that a strict control 
over consumption should be introduced. 
Otherwise, the prices may go up. There may 
be a scramble for hoarding. So, even now, a 
strict control over expenditure should be 
introduced. If need be, I would even suggest 
that rationing should be brought about. 
Previously, I have said that the conditions 
were different from the conditions that obtain 
now. Today, psychologically we are in a better 
mood. We seem to be more honest and 
patriotic. There seems to be an atmosphere, a 
mood, of sacrifice and self-denial. Therefore, 
if need be, rationing should be brought about. 
We should not be afraid of the consequences. 
Otherwise, the prices may shoot up and the 
inflationary forces may help the prices to go 
up. Essential steps should be taken in this 
period that will arrest the spiralling of the 
prices. Therefore, I would beg of the Minister 
to take more comprehensive measure?. The 
measures that have been taken are 
commendable; indeed, they are very good and 
they should be implemented. But more 
measures are necessary, more measures 
should be taken, so that the country may feel 
the im- 
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pact of this general mobilisation of the 
economic and material resources to meet the 
developing crisis. 

SHRI SUDHIR GHOSH (West Bengal) : 
Madam Deputy Chairman, 1 know that there 
is very little tune before the Minister replies. 
Therefore, I shall very quickly make a few-
very brief observations. 

Madam, some of the measures that we 
usually talk about in connection with keeping 
prices in check, I am afraid, represent rather 
superficial thinking. It is generally believed 
that prices rise in a country due to the 
activities of traders and that if only you 
establish large numbers of consumer co-
operatives, you can control prices. It is not 
quite so simple as that. Madam, prices rise in 
an economy mainly due to the inadequacy of 
supply in relation to effective demand and 
prices rise because of the existence of 
monopoly conditions or oligopoly conditions 
in the production system or the distribution 
system of an economy. Therefore, to keep the 
prices within tolerable limits, according to my 
lights, three sets of measures  are  required. 

Firstly, one set of measures to in>-crease 
production, that is, supply on an emergency 
basis. The second set of measures to reduce 
civilian consumption and the third set of 
mea* sures to increase the effective degree of 
competition in the production system and the 
distribution system of an economy. 

Now, we are today in a much better 
position than we were during the last war to 
increase production in this country, because 
the productive capacity in India is much 
larger today due to the substantial economic 
growth that has taken place due to the 
successful execution of the Five Year Plans 
during the last ten years. Today large imports 
are possible which were not possible during 
the last war. As we all know, under P.L. 480, 
we imported a large quantity of foodgrains 
from the United States of America, and it is 
possible to import more.    The production ap- 

paratus of this country is still entirely intact. 
It has not been threatened by this emergency 
which has arisen about which we are all very 
much perturbed. Some food stocks we have 
already accumulated and I think that the 
buffer stock can "be increased quite 
substantially. We should try and maintain a 
buffer stock of something like 2i million tons 
of food-grains always. Today the people of 
India are also ready to make much greater 
sacrifices in order to produce more than they 
did before and we have got to take advantage 
of these circumstances to the fullest possible 
extent. 

Now, about the second set of measures, that 
is how to curtail the civilian demand, in a 
country faced with war, 1 think that it is    very    
very necessary that deficit financing must be 
very strictly limited to the amount that has 
been provided for in    the Third Five    Year 
Plan.    As we    all know, in the Second Plan 
we    had estimated an amount of Rs. 950 cro-
res of deficit financing out of a total 
investment of Rs. 4,657 crores in the public 
sector.   And in the Third Five Year  Plan, out 
of a total investment of  Rs.   7,500  crores  in  
public  sector enterprises, we have provided 
for an estimated Rs.  550 crores  of     deficit 
financing.    We must, in spite of the war 
emergency, ensure that under no 
circumstances do we allow this limit of  Rs.   
550  crores  to    be    exceeded. Well, of 
course, that means that taxation will have to be 
stepped up.     It cannot be helped.   We shall 
have to work out measures for increased taxa-
tion to  collect more money because the scale 
of our war effort is going to be so large that    
voluntary    gifts will not be enough to meet 
the additional cost of the war. Savings drives 
will   have  to be     intensified.   And above 
all, some of the unproductive expenditure that 
is some of the investments on projects that are 
not wealth-producing  projects,  will  have  to 
be strictly limited.   Even in such a very 
welcome thing as Community Development, 
we have been investing large sums of money 
in fancy welfare pro- 
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[Shri Sudhir Ghosh.] jects which are 
entirely welcome in peace time; but a lot of 
this will have to be substantially pruned in 
order to save capital which will be required 
for investment in wealth-producing activities 
in this grave emergency which is before us. 

Now, I would like to say that it will be also 
necessary for us to reorganise the order of 
priorities in the Third Five Year Plan in view 
of the grave emergency before the country. I 
am not suggesting that we should reduce the 
size of the Plan but I am suggesting that it is 
absolutely necessary to reorganise the order 
of priorities. In the industrial field, steel, 
electricity, roads, coal, railways these are 
essential, and we shall have to concentrate on 
these. For agricultural production, irrigation, 
fertilisers are essentials and we shall have to 
concentrate on them, and I think there is an 
immediate job before the Planning 
Commission, that is, to work out, within a 
very short time, not more than one month, a 
list of what are the higher priority projects 
and what are the low priority projects, and 
this sorting out should be done with imme-
diate effect by the Planning Commission, 

Now, we have heard a lot about our 
economic co-ordination lately. There are the 
supplying Ministries on one side, that is, 
Agriculture, Mines and Fuel, Irrigation, Steel, 
Heavy Industries and Power; on the other side 
is the principal demanding Ministry which is 
Defence. Now, I doubt very much if even 
today, in spite of the grave emergency before 
the country the Defence Ministry really 
knows what it wants from the supplying 
Ministries of the Government of India. I, 
therefore, suggest that Government should 
make immediate arrangements to force the 
Defence Ministry to prepare a short-term bill 
of goods and a long-term bill of goods so that 
we have a clear idea as to what is required by 
the Defence Ministry in the short term and the 
long term, and thus We can ask the supplying 
Minis- 

tries to reorganise their affairs accordingly. 

i will make only one more brief remark, 
and that is about this question of price control. 
I am afraid I am not a great believer in a 
committee for the purpose of effective price 
control, like the proposed price Stabilisation 
Committee. I suggest to Government that it is 
much more effective to appoint a price 
administrator instead of appointing a Price 
Stabilisation Committee. Let this 
administrator choose a number of strategic 
commodities, such as cotton or coal or jute or 
sugar, and then let him fix board feasible 
maximum and minimum prices, that is, a 
ceiling and a floor, and let him have a large 
buffer stock so that when prices reach the 
ceiling, you release your stock.;, and when 
prices reach the floor, you buy up and 
accumulate more stocks. That is a far more 
feasible way of effecting price control than 
setting up an unwieldy committee. 

Thank you very much. 

THE DEPUTY CHAIRMAN: The Minister 
will reply tomorrow. There are two speakers. 
I hope they will accommodate each other. Dr. 
Seeta Parmanand. 

DR. SHRIMATI SEETA PARMANAND 
(Madhya Pradesh): Madam Deputy 
Chairman, I am thankful to you for giving me 
this opportunity to speak even at this late 
hour. In my opinion, this type of price state-
ment should have come, really speaking, long 
ago in order to make the two Plans fully 
successful. But now this has come in view of 
this emergency, and we have, therefore, to 
look at it from a different point of view of 
immediate urgency. I for one feel that it is 
very necessary to have a special Act though 
the Defence of India Ordinance and other 
powers taken by Government to meet this 
situation will be adequate. Yet, what is 
required is that unsocial element-, which win 
not co-operate in keeping down prices, or 
indulge in profiteering or hoarding should  be  
dealt     with 
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severely, more or less by the summary trial 
process. This may look rathe! odd tor a 
democratic country to even advocate, much 
less practise, but unless some such drastic 
measures are adopted, there will be people 
wno will take advantage of this. 

I would say that one thing that Government 
should do is that no news should be given on 
the radio about the shortages of foodstuffs, or 
their rismg prices, etc., as today they are 
giving the price situation of different 
commodities as in normal times, because the 
business people listen to these broadcasts more 
religiously than even to a religious sermon, 
and imme-d.ately they hear that there is a 
shortage somewhere—in some are^— they 
raise the prices at once or take their stocks 
underground. It is, therefore, very necessary 
that in addition to the legal powers that Gov-
ernment would have, some voluntary 
committees, locality-wise or village-wise 
should be there, which should not only keep a 
watch on the trend of prices but also on those 
possessing the stocks so as to get the stocks 
where they are necessary and to see generally 
where there was plenty of stocks, and if there 
was scarcity, what had happened to the stocks, 
and whether they had gone underground. Such 
voluntary committees of two or three people 
only per locality of a hundred houses should 
be able to give this information to the head of 
an area of, say, about fifty miles so tint, 
wherever there are surplus stacks of 
commodities of any kind, thev could be 
moved within the area, to near places where 
the need is felt, rather than their being brought 
from long distances by rail. Similarly, it is 
very necessary for Government at this stage to 
find out what were the ord:narv requirements 
of a particular srmll area in the remote parts of 
the couitry, which have difficult commu-
nication, for the last six months, and on the 
basis of that, in a convenient p^ace, to keep 
stocks ready. 

I would sav one word about drugs though    
Government would be    con- 

trolling the price of drugs. I think, rather than 
allow any private trade in essential drugs, it 
should be possible to get them freely from 
hospitals and Government agencies, if not 
direct, at least on the certificate of doctors, so 
that there is no unnecessary scarcity created, 
and people, who are really in need of essential 
drugs, do not have to run about or do not have 
to pay fancy prices. It is very interesting to 
note that during the last War, though there 
were so many measures taken against the 
raising of prices, only a few firms with some 
ethical standards, of their own,—in Bombay, 
for example, Kemp & Co.—had kept the 
prices at an absolutely reasonable level. To 
observe such a code of conduct some 
concessions should be held out, and that, I 
think, might meet the situation. 

I am somewhat against giving all these 
stores to or relying too much on co-operative 
societies because, with the experience of co-
operative societies that we have had, I feel that 
this time of emergency is hardly suitable to try 
this experiment on a wider scale, and, 
therefore, some arrangement by which 
voluntary effort could be co-ordinated to keep 
to watch on the behaviour of private shop-
keepers would be more effective than co-
operative stores. After all, if we have fair price 
shops everywhere and also co-operative stores, 
the ordinary shop-keepers will lose their means 
of livelihood. We have to see also to their 
legitimate interest. Perhaps, we may make the 
co-operative stores rope in quite a number of 
the ordinary shop-keepers, and that m'ght help. 
Otherwise, this type of effort might be 
sabotaged, and at this time, when our attention 
has to b° given to so many other things, I think 
the experiment with co-operative stores which, 
at least in one or two States I know is 75 per 
cent, a failure—even today statistics will 
prove that—to try this at this time might, 
perhaps, not only meet with disappointment 
but also create difficulties. 
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LDr. Shrimati Seeta Parmanand.] I would say 
that much has been said and we have been 
asking people to divert to other types of food, 
like growing fruit and vegetables. Much stress 
should be laid on kitchen gardens and 
arrangements should be made to provide, not 
only on paper, but in practice, seedlings, etc. 
because on paper, there were a lot things laid 
down during the Grow More Food campaign 
but there was tremendous difficulty in getting 
not only seedlings but even seeds and that also 
in the season. 

I would, lastly, say that we should, side by 
side with making provisions, appeal to the 
people to hold the price line as a patriotic 
measure and to cooperate in the Government 
drive to preach austerity. The idea of missing 
a meal once a week or twice a week, as the 
case may be, would also, I think, help. With 
regard to cloth, we can appeal to people to cut 
down their requirements and to make pur-
chases as far as possible during the 
emergency. Similarly also with regard to 
travel, we should tell people "Travel when 
you must" so that rail space is available for 
movement of goods    and    other    essential    
things. 

SHRI N. SRI RAMA REDDY (Mysore): 
Madam Deputy Chairman, this question of 
keeping the price line is very important for 
the well-being of the nation, more so at this 
critical hour of the nation. Therefore, it is in 
the interest of everyone of us to keep the 
prices as low as possible. 

The question of keeping prices low or 
keeping the price line is a very complicated 
affair. It depends upon several factors. First 
of all, there is the question of production 
which is the key for the entire problem. 
Secondly, there are monetary policies, fiscal 
policies and a host of other policies like 
transport targets, etc. All these things come in 
and effectively influence prices. 

Madam Deputy Chairman, first of all, the 
biggest item of a man's con- 

sumption   is   food   in   our   country. 
Probably,    out of   a thousand or     so weights 
allotted in the statistical sense, nearly 500 or 
600 are assigned to food items  only.    That 
means that     the maximum   amount  is  spent   
on  food by any individual or family in    our 
country.    Therefore, if you take care of  the  
food problem,   every      other problem is 
solved.   I think it is quite easy to keep the price 
line in    every other manufactured goods and     
raw material, etc., if we can hold on to a 
particular line of prices in food articles.    
Unfortunately, as we all know, Madam, we are 
not producing enough of food. Therefore, we 
have to import. The other day, our Agriculture 
Minister was telling—though I was very much 
opposing this importation of food from foreign 
countries—now under the present    emergency  
it  had    become very imperative, we have to 
keep up. If we examine the figures of importa-
tion, especially for the last five or six years, 
every year nearly a 4 per cent, increase will  be 
found,  probably  on account of the increase in 
population and  also  on   account of  the     
extra consumption  due     to better     condi-
tions of the individual under our Five Year 
Plans, etc.   If every person consumes  an  
ounce per day  extra,     it becomes  several  
millions  of tons on the  annual basis.    The 
question     of price set-up has been examined 
very closely by  my  party  and we    have 
found that the importation has   been increasing 
year after year nearly by 4 per cent.    Now, 
under the present conditions and when during 
the last year there was very much  downfall in 
the production and the question of importation  
assumed  greater  importance,  Government 
had  to take  steps to import more wheat and 
also more rice and very    advantageous     
terms have    been    arrived    at    with    the 
United States  of America,  and I am sure we 
will be able to keep to the price line with 
regard to wheat and also rice.    If we can keep 
the price line with  regard to wheat  and rice> 
other things will follow suit. 

Madam, millets is the biggest problem.    
Nearly    30 per cent, of    the 



 

country eat millets. Unfortunately, last year 
there has been a fall of nearly 17 per cent, in 
the millets production in the country. This 
has hit us very hard, and I am sure if the 
millet-eating population is somehow, by 
propaganda or by persuasion, is made to 
take to wheat, the problem will be very 
much solved. Similarly, in rice-eating areas 
also, if we can persuade people to take to 
wheat-eating, that also will assist us in 
keeping the price line. 

Of course, these are all very superficial 
arrangements with regard to keeping the 
price level. But the most important thing, as I 
have been saying in this House, is the 
question of production. First Ox all, what are 
the factors that influence production? Let us, 
first of all, take irrigation. Madam, at a 
colossal cost we have built the irrigation 
projects in the country, and it is estimated—it 
was even very recently that every paper has 
commented on our woeful situation with 
regard to our incapacity to use irrigation 
potential created at enormous cost in this 
country—that water available to the 60 lakh 
acres of land for growing paddy has not been 
used last year, This is a very woeful state of 
affairs. All of us must take to this very 
urgently. If 60 lakhs of acres can be put 
under paddy, at least there will be 30 lakhs of 
tons of rice at the minimum scale of 
production. The question of irrigation 
potential created already in the country is of 
very great importance. 

Not only that, Madam. I was talking the 
other day to a Chief Engineer. He was telling 
us that in all the project areas we could very 
easily convert the single-crop lands to 
double-crop with only a suitable sort of rota-
tion, etc. It is quite possible to convert all 
these lands into double-crop areas. And that 
way, we do not know how many tons more 
but, I am sure that we can grow much more. 
That way the potentialities for converting the 
single-crop lands into double-crop lands are 
very, very great. Therefore, this aspect of the 
question 

the Planning Commission must investigate 
and come to certain decisions. 

Having talked about the irrigation 
potential—of course, there are other things 
like manures M-c.—I oncp P" repeat, and I 
am never tired of repeating, that the question 
of saving dung for crop production/ is very, 
very important. 

THE  DEPUTY   CHAIRMAN:     You 
should wind up. 

SHRI N. SRI RAMA REDDY: We should 
save cow dung at least under a sense of the 
present emergency and use it on our land. Our 
lands are day after day, year after year, gettine 
more and more barren merely cause We are 
not using cow dung. In UP., for instance, 80 
per cent, or 90 per cent, or even 100 per cent., 
in some cases, of cow dung is burnt for fuel 
purposes. I do not know if the Planning 
Commission can find out an alternative fuel 
for the people to cook their food with. Not 
only under the present conditions, for all the 
time it is of very, very great advantage to us to 
use cow dung and urine of cattle for 
agricultural purposes and increase our 
production. The production potential in the 
country is very, very great. I want the 
Planning Commission to prepare an index 
under each head of production programme 
about the capacity to which our production 
programmes could be increased, and at least if 
50 per cent, of the level wc could reach, our 
problems could be solved. After all, our 
shortage is only about 4 million or 5 million 
tons of foodgrains per year. It should not be 
very difficult with such a vast acreage at our 
disposal to produce this extra 4-5 million tons. 

SHRI    SHEET,     BHADRA    YAJEE 
(Bihar):    What about fuel? 

THE DEPUTY CHAIRMAN:   Please wind 
up.   It is time. 

SHRI N. SRI RAMA REDDY;  Then, may  I  
continue tomorrow?    I have I   got a few more 
points to make. 
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THE DEPUTY CHAIRMAN: Tomorrow 
only the Minister will reply. 

SHRI N. SRI RAMA REDDY: I will take 
only five minutes. 

THE DEPUTY CHAIRMAN: I have asked 
you to wind up. 

SHRI N. SRI RAMA REDDY; If you give 
me just five minutes, I have to make a few 
points. Other points I have covered. 

THE DEPUTY CHAIRMAN: Please finish. 
I have asked you to wind up just now and I do 
hope you will wind up within a minute. It is 
already 5 o'clock. 

5 P.M. 

SHRI N. SRI RAMA REDDY: I would 
very earnestly commend to the Planning 
Minister to take care of this production 
programme and to implement it on a vast 
scale. 

Further, I want them to create a land army. 
There are 65 million faming families in this 
country. Under this stress or under this 
national emergency, let us create a land army 
of these 65 million people and everyone must 
surrender a certain portion of his production, 
probably on a rational basis, say, on the basis 
of the land owned by each family. I say that 
every family must surrender for the sake of 
the jawans who are fighting on the frontiers, 
for the sake of the industrial population who 
are not agriculturists, for the sake of the urban 
population. Everybody must contribute. If I 
feel that if only we enthuse the people, all the 
65 million families in this country, it should 
certainly not be difficult at all to get enough 
food that will go round the country. 

Having said all these things, I say that a 
land army should   .    .    . 
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THE DEPUTY CHAIRMAN: It is all right. 
Mr. Reddy, your ten minutes are over. 

SHRI N. SRI RAMA REDDY; Similarly, 
an industrial army should be   .    .    . 

THE DEPUTY CHAIRMAN: You have 
spoken about the army. Your ten minutes are 
over. Secretary W?1J read a message from the 
Lok Sabha. 

SHRI N. SRI RAMA REDDY: May I just 
say    .    .   . 

THE DEPUTY CHAIRMAN; I hav called 
the Secretary. 

MESSAGE FROM THE LOK SABHA 

THE APPROPRIATION (No. 5) BILL, 1962 

SECRETARY; Madam, I have to report to 
the House the following message received 
from the Lok Sabha, signed by the Secretary 
of the Lok Sabha: 

"In accordance with the provisions of 
Rule 96 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I am 
directed to enclose herewith a copy of the 
Appropriation (No 5) Bill, 1962, as passed 
by Lok Sabha, at its sitting held on the 
20th November, 1962. 

2. The Speaker has certified that this 
Bill is a Money Bill within the meaning of 
article 110 of the Constitution of India." 

Madam, I lay the Bill on the Table. 

THE DEPUTY CHAIRMAN: The House 
stands adjourned till 11 A.M. tomorrow. 

The House then adjourned at one 
minute past five of the clock till 
eleven of the clock on Wednesday, 
the 21st November, 1962. 


